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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PATNA | BEN CH. 'PATNA

’ Order Sheet

........ m e e o Application No..08z .583/96 ... cee 1o 199 M s oee cece eer wuen ceee ©
APPLCADL (8) ule vour wove ene cone e e enn e e Respondem (s) e e e s e e
Advocate for Applicant (s) ... ... . Advocate for Respendent (s) --- ' .

Note of Resistry S e “ Orders of the 'I‘riéﬁ_nal
10./ 20.5.98. _ None for the applicant. List it on 12.5.98
)
for admission., . . : _
/cBs/ (L.R.K. Prasad) (V.N.Mehrotra)
Member (A) Vice=-chairman
11/12.8.1998 None for the applicant. List on 5,11,1998 for
admission, : " W}Q
' \
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{. (LR,KPrasad ) | ~ ( V.N.Mehrotra )
MFS, . | . Member (A) - Vice~Chairman
1 12/05.11,98 None for the applicant,

List it on 19,01,1999 for admission.
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1 (Lakshman Jha) | - (L. Re KePrasad)
SKJ ‘ Member(J) | Member(A)

| 13/20,01,99 None for the applicant.

List on 09,04,1999 for admission.

(Lakshman Jha) (LeReK.Prasid)
SKI Member(J) - Member(A)
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14/9,4,1999 None for the applicant, We find from =
‘ the ILecord that on several dates there was
no representatlon ~on the side of the applicant
Obviously, the applicant does not appear to be
{ keen to appear in this case, That being as such,
the O.A i . ' . |

dismissed for default,

( S.Narayan )
MBS, Merber (A) Vice-Chairman



